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CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH, ALLAHABAD.

Allahabkad this the 13th day ef August, 2004,

Original Applicatien Ne. 747 ef 2000.

Hen'kle Mr., 8.C. Chaube, Member- A.

Smt. Manerama Devi wife of Late Jagdish Prasad
R/e vill. Keshawpur,Pest- Chandauli, Distt. Chandauli.

e00een .Applicant

Ceunsel fer the applicant := 8ri V.K. Srivastava

YERS WS
l. Unien ef India threugh the General Manager,

Nerth Eastern Railway, Gerakhpur.

2. Divisienal Rail Manager (P), Nerth Eastern Railway,
Lahartara, Varanasi,

3. Assistant Cemmercial Superintendent, Nerth Eastern
Railway, Varanasi.

eeesosossRESPENdents

Ceunsel fer the respendents {- Sri K.P. Singh

QRODER

Sri V,.K. Srivastava, learned csunsel fer the applicant
submitted that he will be satisfied if the representatien

dated 25.03.199%99 addressed te the DRM, NE Rly., Varanasi
is decided.

2a Accerdingly the OA is dispesed of with directien te
respendent Ne. 2 te censider and decide the representatien
within a peried of three menths frem the date ef reciept

of the representatien and pass a detailed and speaking erder
under intimatien te the applicant. Te facilitate this precess,
the applicant is given likerty te file fresh representatien,

if se desirqirwithin 15 days frem the date of cemmunication
of this erder. Ne cests.
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